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f t w l p i  t n f c

M» A M  A. Ir iH M im  Will the 
Minister or O W M n t be pleased to 
rtate:

(a) whether Government have any 
plan to take over the entire foreign 
trade ot India; and

(b) if *0, the main features of the
proposal?

Tbe M iW ir of O n a n w  (8hrl 
XMaeah Singh); (a) There ia no such 
plan before tbe Government,

(b) Sow not b Imi

Derailment in Kotah Yard
270. Shri Snkan Chand Kachha- 

vaiya: Will the Minuter of Hallways 
be p.’eased to refer to the reply given 
to Unstarred Question No. 1743 on the 
18th November, 1966 and state:

(a) the number of persons against 
whom action has been taken in con
nection with the collision between 
two trains in the Kotah Yard on 
3-9-66 as al9o the nature of the action 
taken; and

(b) if no action has been taken, the 
further time likely to be taken in the 
matter?

The Minister of Hallways (Shri C. M. 
Poonacha): (a) Four railway staff
have been punished as under in con
nection wKh this accident:

Suff Pumthmtnt
1 a

<0 Movement 1st- Reverted ftom the
'•ctor grade Rs. 250—380

to the lower post of 
Head Trstoi Oak 
in the gtade Rs.
»jo l<n for 3 year 1 
with I n n  effect

C«0 D«pn; Yaid Revond than ’'the
Mmp  (fade Rs. ao$—«8o

ca the" lower post of 
Head Tzaim Ctefc 
in the mde Rs.
I jo -g jo te ra g e r , 
mdmufimufeOtet.

*____________________ a

(j8) Mmsmsn . Rcvtrtad from gads 
'A* Rs. to —n o  to 

i ' Bade *B’ Rs. 75—95
fortwoyesn without 
future cfiect in dieHHf whyify

(w) Driver of tnm " Stoppage Of iooe- 
No, 505 Down j  mcnt for one year 
Goods without future effect.

(b) Does not arise.
Textile InftoMry in Vidarbha

271. Shri Hukam Chand Kachha- 
vaiya:

Will the Minister of Commerce be 
pleased to state:

(a) whether it is a fact that the 
restriction on the movement of cotton 
in Nagpur has severely affected the 
Textile Industry in Vidarbha; and

(b ) it so, the arrangement* mafte 
by Government to keep the mills 
running?

The Deputy Minister In tbe Miniatry 
of Commerce (Shri Shall Qureahl):
(a) and (b). Restrictions on movement 
of Cotton have not affected the textile 
industry in Vidarbha adversely, In 
fact, arrangements exist for the Issue 
of movement-permits to enable eotton 
textile mills to purchase and more 
cotton to the ttfitfc and for requisi
tioning, wherever feasible, to help the 
mills to secure their requirements of 
cotton at the appropriate ceiling 
prices.

Cloture of Iste Mills In Kanpur

27*. Shri Hokum Chand Kartifca- 
vaiya: Will the Minister of Om m h c  
be pleased to refer to the reply given 
to Unatarred Question No. 1771 on the 
18th November, I960 and state:

(a) the outcome of the talks being 
held in regard to the doaure ot the 
second jute mill In Xanpur; and

(b) the amount of assUtance decid
ed to be provided to tiiis mill by 
Qevt?




